
11.01.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO. 1     

    HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 2.15 P.M.
1.LPA 746/2012 YATENDRA SINGH MEENA & ANR. R.K.SAINI

VS. DELHI SUBORDINATE VIKRAM SAINI
SELECTION BOARD & ORS. SACHIN CHOPRA

SARVPREET SINGH
MANINDER ACHARYA,VARUN GUPTA
MADHU TEWATIA,SINDHI ARORA

2.LPA 785/2012 HANSI RAWAT & ANR. DIVYA JYOTI JAIPURIAR
VS. PUNJAB NATIONAL BANK
& ORS.

3.LPA 825/2012 URMILA DEVI RAIZ FAROOQUI
VS. DELHI DEVELOPMENT RAJIV BANSAL
AUTHORITY & ORS. H.S.SACHDEVA

MITHILESH KUMAR
BALENDU SHEKHAR

4.LPA 842/2012 MAHENDRA PAL VERMA R.A.MISHRA
VS. THE TAJ MAHAL HOTEL R.P.BANSAL

JAGANNATH JHA
5.REV.P 712/2012 NEW DELHI MUNICIPAL  COUNCIL RAJIV SAHANI
  CM APP.20550/2012 VS. DAN SINGH BAWA (DECEASED) P.NAGESH
  IN LPA 210/2009        THROUGH LEGAL REPRESENTATIVES ANAND M.MISHRA

& ORS.

COURT NO. 2     
(DIVISION BENCH-2)
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MS. JUSTICE INDERMEET KAUR

1. LPA 1/2013 JAGDISH CHANDER IN PERSON
VS. ATMA RAM SAH AND ANR

2. FAO(OS) 284/2009 NUTAN KUMAR & ANR V.S. CHAUHAN
VS. RAJESH ARORA & ORS. SUMIT BANSAL

ATEEV MATHUR
AJAY MONGA

COURT NO.3        
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE V.K. JAIN

AT 2.15 P.M
1. W.P.(C) 1417/2011 MADHU GUPTA RAKESH GUPTA

VS. DIRECTOR OF INCOME-TAX ASHWANI TANEJA
(INVESTIGATION) AND OTHERS RANI KIYALA

SURUCHI AGGARWAL
2. W.P.(C) 13231/2009 SIDDHARTH OPTICAL DISC PVT. N.K. KAUL

LTD. & OTHERS VINEET MALHOTRA
VS. UNION OF INDIA AND ANOTHER SATISH AGGARWAL

P.K. SHARMA
SANTOSH P. CHAURASIA

3. W.P.(C) 8165/2011 SIDDHARTH OPTICAL DISC PVT. N.K. KAUL
LTD. & OTHERS VINEET MALHOTRA
VS. UNION OF INDIA AND ANOTHER P.K. SHARMA

SANTOSH P. CHAURASIA



11.01.2013                        J-2   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO. 33    
(DIVISION BENCH-5)
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MS. JUSTICE GITA MITTAL
HON'BLE MR. JUSTICE J.R. MIDHA

AT 3.00 P.M.
1.W.P.(C) 7208/2011 KANT SHARMA AMAN DEEP JOSHI

VS. U.O.I ANKUR CHHIBER
S.S.PANDEY

COURT NO.26       
                     EXTENSION BLOCK (GROUND FLOOR)                     

HON'BLE MR. JUSTICE SURESH KAIT
AT 10.30 A.M     

1. W.P.(C) 578/2010 ASHOK KUMAR ASWAL SANJAY PAREKH
   CM APPL.1215/2010 VS. UOI AND ORS. SHANMUGA PATRO

SHIVANATH MAHANTA
SANJAY AISWAL
ASHWANI BHARDWAJ
JITENDER CHOUDHARY
R.V. SINHA
A.S. SINGH
PRADEEP KUMAR SINGH
P.K. SHARMA
ANIL KUMAR SINGH

COURT NO. 14          
HON'BLE MS. JUSTICE PRATIBHA RANI

1. CRL.A 132/2009 KEHAR SINGH @ KEHRI SUMIT VERMA
VS. STATE NAVIN SHARMA
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